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The key change in the Al-Qaida Sanctions List is the amendment of the old reference numbering system
to a newer referencing system that is harmonized with all other United Nations Sanctions Committees.

Examples for individuals and entities are provided below:

Individuals:

To illustrate, for the individual: Nashwan Abd Al-Razzaq Abd Al-Baqgi former reference number
(Ql.A.12.01.)

Ql. read as follows: Q = Al-Qaida and | = Individual;
JA. = the initial of the individuals last name;

.12. = the sequential number available at the time of listing;

.01. = the year of listing.

In the new reference scheme, the individual’s last name initial and the year of listing have been removed.

QI has been replaced with QDi (QD = Al-Qaida and i = individual). The sequential numbering is

maintained. The new permanent reference number for the above individual would therefore now read:

(QDi.012).

Further examples are provided below:

Old reference Name New reference
QI.A.2.01 Amin Muhammad Ul Hag Saam Khan QDi.002
QIl.H.3.01 Salim Ahmad Salim Hamdan QDi.003
QIl.A.6.01 Aiman Muhammed Rabi al-Zawahiri QDi.006
N
Ql.B.9.01 Bilal Bin Marwan QDi.009
Ql.H.10.01 Zayn al-Abidin Muhammad Hussein QDi.010
Entities:

To illustrate, for the entity: Abu Sayyaf Group_former reference number (QE.A.1.01.)
QE. read as follows: Q = Al-Qaida and E = entity;

AA. = the first letter of the entity’s name;

.1. = the sequential number available at the time of listing;

.01. = the year of listing.

In the new reference scheme, the entity’s first name initial and the year of listing have also been
removed. QE has been replaced with QDe (QD = Al-Qaida and e = entity). The sequential numbering is
maintained. The new permanent reference number for the above entity would therefore now read:
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(QDe.001).

Further examples are provided below:

Old reference

Name

New reference

QE.A.2.01. Al-Itihaad Al-Islamiya / AlAI QDe.002
QE.A.3.01. Egyptian Islamic Jihad QDe.003
QE.A.4.01. Al-Qaida QDe.004
QE.A.5.01. Al Rashid Trust QDe.005
QE.A.6.01. Armed Islamic Group QDe.006




